HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN
SABHA TO BE HELD IN THE HALL OF THE HARYANA VIDHAN SABHA,
VIDHAN BHAWAN, CHANDIGARH, ON FRIDAY, THE 4™ MARCH, 2022
AT 10.00 A.M.
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(i)

1V,

QUESTIONS.

Questions entered in the separate list to be asked and answers given.

RESUMPTION OF GENERAL DISCUSSION ON THE GOVERNOR’S
ADDRESS.

RESUMPTION of general discussion on the following motion moved by
Shri Mahipal Dhanda, M.L.A. on the 3™ March, 2022, namely:-

“That an address be presented to the Governor in the following
terms:-

‘That the Members of the Haryana Vidhan Sabha assembled in

- this Session are deeply grateful to the Governor for the Address
which he has been pleased to deliver to the House on the
2™ March, 2022 at 2.00 P.M.”.”

PRESENTATION OF SUPPLEMENTARY ESTIMATES (THIRD
INSTALMENT) FOR THE YEAR 2021-2022 AND 'IHE REPORT OF
THE ESTIMATES COMMITTEE THEREON.

THE FINANCE MINISTER to  present the Supplementary Estimates
' ‘ (Third Instalment) 2021-2022.

THE CHAIRPERSON, to present the Report of the Committee on

ESTIMATES COMMITTEE Estimates on the Supplementary Estimates (Third

Instalment) 2021-2022.

SUPPLEMENTARY ESTIMATES (THIRD INSTALMENT) 2021-2022.

1. Discussion on the Estimates of expenditure charged on the revenue of the State.
2. Discussion and Voting on the Demands for Supplementary Grants.

Demand A MINISTER to move that a supplementary sum not Supplementary
No. 03 exceeding ¥1,000/- for capital expenditure be Estimates 2021-22

granted to the Governor to defray charges that (3" Installment)
- will come in the course of payment for the
* year ending 31% March, 2022 in respect of
. Demand No. 03- General Administration

Demand A MINISTER to move that a supplementary sum not Supplementary
No. 06 exceeding ¥868,45,11,000/- for revenue Eslimates2021-22

expenditure be granted to the Governor to (3" Installment)
. defray charges that will come in the course of
~ payment for the year ending 31% March, 2022
~ in respect of Demand No. 6-Finance.

Demand A MINISTER {0 move that a supplementary sum not Supplementary
No. 15 ~ exceeding 1,000/~ for capital expenditure be Estimates 2021-22

. granted to the Governor fo defray charges that (3" Installment)
~ will come in the course of payment for the

year ending 31% March, 2022 in respect of

Demand No. 15-Local Government,




Demand
No. 19

Demand
No. 20

Demand
No. 27

Demand
No. 28

Demand
No. 32

Demand
No. 35

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

‘to move that a supplementary sum not

exceeding ¥1,000/- for revenue expenditure
be granted to the Governor to defray charges
that will come in the course of payment for the
year ending 31% March, 2022 in respect of

-Bemand No. 19-Welfare for SCs and BCs
to move that a supplementary sum not

exceeding  3900,00,00,000/- for revenue

-expenditure be granted to the Governor to

defray charges that will come in the course of
payment for the year ending 31 March, 2022
in respect of Demand No. 20-Social Security

“and Welfare

‘to move that a supplementary sum not
‘exceeding 34,000/- for revenue expenditure
cand ¥2,000/- for capital expenditure be
“granted to the Governor to defray charges that
‘will come in the course of payment for the

year ending 31% March, 2022 in respect -of

‘Demand No. 27-Agriculture

to move that a supplementary sum not
exceeding ¥3,000/- for capital expenditure be
granted to the Governor to defray charges that
will come in the course of payment for the

‘year ending 31" March, 2022 in respect of
‘Demand No. 28- Animal Husbandry

;to move that a supplementary sum not

exceeding ¥1,000/- for capital expenditure be
granted to the Governor to defray charges that
will come in the course of payment for the
year ending 31" March, 2022 in respect of
Demand No. 32- Rural & Community
Development

to move that a supplementary sum not
exceeding ¥2,000/- for revenue expenditure
be granted to the Governor to defray charges

“that will come in the course of payment for the
‘year ending 31" March, 2022 in respect of

Demand Ne. 35-Touyrism.

V. MOTION UNDER RULE 121.

A MINISTER

ALSO to move:-

Supplementary
Estimates 2021-22
(3 Installment)

Supplementary
Estimates 2021-22
(3" Installment)

Supplementary
Estimates 2021-22
(3" Installment)

Supplementary
Estimates 2021-22
(3" Installment)

Supplementary
Estimates 2021-22
(3™ Installment)

Supplemeniary
Estimates 2021-22
(3™ Installment)

to move that the provisions of Rules 231, 233, 235 and 266 of
the Rules of Procedure and Conduct of Business in the
Haryana Legislative Assembly in-so-far as they relate to the

constitution of the :-
i) Committee on Public Accounts;
ii) - Committee on Estimates;

iii) Committee on Public Undertakings; and
iv) Committee on Welfare of Scheduled Castes, Scheduled
Tribes & Backward Classes for the year 2022-2023 be

suspended.

“that this House authorizes the Speaker, Haryana Vidhan
Sabha, to nominate the Members of the aforesaid Committees
for the year 2022-2023, keeping in view the proportionate
strength of various parties/groups in the House”,




VI  LEGISLATIVE BUSINESS,

(Bills to be introducéd)

[. The Haryana Prevention of AMINISTER ~ to move for leave to introduce the Haryana
Unlawful Conversion of Prevention of Unlawful Conversion of
Religion Bill, 2022 : _ Religion Bill;

Also to introduce the Bill.

2. The Haryana Prohibition of A MINISTER  to move for leave to introduce the Haryana
Change of Public Utilities Bill, Prohibition of Change of Public Utilities Bill;
2022

Also 1o introduce the Bill.
CHANDIGARH: RAJENDER KUMAR NANDAL,
THE 3*° MARCH, 2022. SECRETARY.
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